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CENIHAJL /PMINISIRATIVE IRIBUNAt
SRUdPAL BErCH: NEW DELHI

OA NO. 1566/93 Date of decision; 30.7.93

Shri Mahash Ktaiar & Another

Versus

Union of India through the
General Manager,

Northern Railway Baroda House,
New Delhi & Another

The Hon*ble Mr. I.K. Rasgotrsf Meaber (A)
The Hon*ble Mr. 3.S. Hegde, Meaber (J)

.petitioners

^Respondents

For the petitioner Shri V.P.Sharaa, Counsel.

JudyeaentvQral)
(Hon'ble &. I.K. Rasgotra)

After arguing the Batter fcr sobs tiae the Id. Counsel

sufaaitt>.J that he would like to withdraw the petition,. A:;cordlngly

the OA is dismissed as withdra«m.

( B.S. HECSE } ( I.K. RASGdlRA )
MEMBSi (i
30.7.93


